
--THF G4UHATI HIGI CqgET AT GUWAHATI(HIGH COURT OF ASSAM, NAGruAND, M-E6EM;M ARUNACHAL PRADESH)

From

To,

Shri Saptarshi Garg,
Jt.Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Darak Utlah,
Presiding Officer, MACT No. 2,
Kamrup(M), Guwahati.

No. Hc.Vrr-2o t 2oot(pt.) t 7s6t t A

Dated Guwahati, the ll Tlnurr, rorr.
Sub:- Casual leave.

Ref:- Your letter No. MACT2K/3332123 Dated t7.08.2023.

Sir

With reference to the above, I am directed to inform you that your prayer for
casua! reave on 1g.0g.2023, alongwith station reave permission, from the evening of18'08'2023 ti, the morning of 21.08.2023, has been granted. The presiding
officer/Member' MACT No' 1, Kamrup (M), and in his absence, the presiding officer/Member,
MACT No' 3, Kamrup(M) wourd be in charge of your court and office during your absence.

Yours faithfully,

Memo NO.HC.vIr-20/2OOt( pt,) I 7A62_7A64 | A,

sq,-
JT. REGTSTRAR (VrGil-ANCE)

dated, t7 ^"f,- Z1
Copy to:

The Presiding Officer/Member, MACT No. 1, Kamrup(M), Guwahati.
The Presiding Officer/Member, MACT No. 3, Kamrup(M), Guwahati.
The Project Manager, Gauhati High Court.
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